
 

Annexure - 7 

Name of the Corporate Debtor: Baggit India Private Limited; Date of commencement of CIRP: 27.02.2026; List of Creditors as on: 19.03.2026 

List of Operational Creditors (Government Dues) 

Sr.  

Department 

and 

Government 

Details of claim 

received 
Details of claim admitted 

Amount of 

Contingent 

Claim 

Amount of any 

mutual dues, that 

may be set-off 

Amount of 

claim not 

admitted 

Amount of 

claim under 

verification 

Remarks Date 

of 

receipt 

Amount 

claimed 

Amount 

of claim 

admitted 

Nature of 

claim 

Amount 

covered by 

security 

interest 

Amount 

covered by 

guarantee 

Whether 

related 

party? 

% 

voting 

share 

in 

CoC 

1 

Principal 

Commissioner, 

CSGT & 

Central 

Excise, 

Tikrapura, 

Raipur 

12-03-

2026 
29,624 29,624 Unsecured 0 0 No 0 0 0 0 0   

2 

Deputy 

Commissioner 

of Income Tax 

(TDS) - 1(1) 

06-03-

2026 
10,20,71,971 0 Unsecured 0 0 No 0 0 0 0 10,20,71,971   

  Total   10,21,01,595 29,624   0 0 - 0 0 0 0 10,20,71,971   

 

  


